
HIGH COURT OF JUDICATURE AT PAT 

Notice for Tender Cancellation 

It i hereby informed that the Tender Notice No.-12/2025 A. D. (E ·tabli hment) dated 

13. 11.2025) fo r comprchc ns i\-e MC ( nnual Maintcnanc~: Contract ) of t\\0 111.:: I \. ·r,, B 1 o.:: .;; 

photocopier machines o r thi s Court is cancelb.l due to unmoidahlc circum-;tanc...: \ II th,, ~._· 

firm s who have submi tted the bid again. t the at()resaid tender may collect tt Junng \\Ork. ing Ja, 

from the office o f the unde r ig ncd . 

Fo r any e nq uiry in connection \\ ith collccttnn nt htd . parttctpant rnJdl..'r" ma\ "llll ta ·t 1'11 

06 12-7 158777 during working day" in ol"li ·c hour" ( 10 :\ I "P'vl) 

Da ted : 0 6 02 · 0 (:, Rl'):'.t' t.tt ( 1 ,t,thlt,htncnt l 
t>.ttn.t 11t ).!h l lltttl. P.lln.t 
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